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Central Administretive Tribunel (ﬁi{f
Principal Bench: New Delhi =

OA 465/SS
New Delhi this the 14th day of May 1597.

Hon'ble Mr N, Sshu, Fember (R)

Smt Sudershan Kaur

W/o Shri JeP.Singh

R/o 1232 Sector 12 R.K.Purem

Neuw Delhi - 110 022. eeoApplicant,

(By advocate: None)
Versus

Union 6f India through

1 Secretary
Ministry of Defence
south Block, DHQ PO
N.w Delhi.

2. Joint Secietary & Chief Administrotive Officer
ministry of Defence
C-=11 Hutments, Dalhousie Road
DHE PO New Delhi - 110 011

3, Chief of Army Staff
Army Headquarters
South Block
DHQ P0 New Delhi,

4, Militury Secretery
Army Hegdquarters
South Block, DHu4 PO
New Delhi - 110 011,

5. Brig Satish Satpute
Dy Military Secrectary (SB&C)
Milit.ry Secretazry's Branch
Army Heydguazrters
South Block, DHi PO
New Delhi - 110 011.

6e Col M. K, Anand
Col MS (R&R) Militery Secretcry®s Branch
Army Hegdguarters
South Block, New Delhi = 110 011. . -Responiients,

(By Departmental Representative Shri J.S. Joshi,
Director (JS-Trzining) for respondent No.2)

ORD ER (orsl)

Hon'ble Mr N. Sahu, Member {(A)

Shri J.5. Joshi, Director (3S-Treining), Ministry of
Defence is present on behalf of respondent No. 2. Mone is
present for the spplicant. This case was admitted on 17.5.96,
Theie was no appearence of the parties on 21.4.07, 24,4.97,
25,4,97 snd on 28.4,97 alsp there was no appearence of the

applicant. Today also, none is present for the eppl icent,
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Shri Je Se Joshi submits that all the reliefs cleimed

by the applicznt have already been met. Obviously the

applicaent has lost all interest in this pstition. The

appl ication is dismised for default,
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(Ne Sahu)
Member (A)
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